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Annex IV 
  

Name of SPD: ________________________  

Declaration and Undertaking by Director (with enclosures as appropriate as 
on           )  

I.  Personal details of director     

  a. Full name     

  b. Date of Birth     

  c. Educational Qualifications     

  d. Relevant Background and Experience     

  e. Permanent Address     

  f.  Present Address     

  g. E-mail Address / Telephone Number     

  h. Permanent Account Number under the Income Tax Act and name 

and address of Income Tax Circle  

   

  i.  Relevant knowledge and experience     

  j.  Any other information relevant to Directorship of the NBFC     

II  Relevant Relationships of director     

  a. List of Relatives if any who are connected with the NBFC (Refer 

Section 6 and Schedule 1A of the Companies Act, 1956 and 

corresponding provisions of New Companies Act, 2013)  

   

  b. List of entities if any in which he/she is considered as being 

interested (Refer Section 299(3)(a) and Section 300 of the 

Companies Act, 1956 and corresponding provisions of New  

Companies Act, 2013)  

   

  c. List of entities in which he/she is considered as holding substantial 

interest within the meaning of prudential norms as prescribed in 

these Directions.   

   

  d. Name of NBFC in which he/she is or has been a member of the board 

(giving details of period during which such office was held)  

   

  e. Fund and non-fund facilities, if any, presently availed of by him/her 

and/or by entities listed in II (b) and (c) above from the NBFC  

   

 


